FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

UM GREEN LIGHTING PRIVATE LIMITED OPERATING IN SUPPLY,
ERECTION AND INSTALLATION OF SOLAR RENEWABLE ENEGRY]|
PRODUCTS, SOLAR STREET & HOME LIGHTING SYSTEMS, SOLAR|
POWER PLANTS AND SERVICING THROUGH AMC AT UTTAR
PRADESH, UTTARAKHAND, PUNJAB, JAMMU & KASHMIR, ASSAM,
HARYANA, RAJASTHAN,HIMANCHAL PRADESH , TAMIL NADU , BIHAR,
MEGHALYA ETC.

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
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RELEVANT PARTICULARS

.|Name of the corporate debtor
along with PAN/ CIN/ LLP No

Um Green Lighting Private Limited
PAN : AABCU2552P
CIN : U31500DL2010PTC210780

2.|Address of the registered office 806, Devika Tower, 6, Nehru Place,
New Delhi PIN -110019
3. |URL of website www.umgreen.in
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Details of place where majority of fixed
assets are located

Um House, Plot No. 35P, Sector -44,
Gurgaon- 122002 , Haryana

o

| g S/ Jarel o wenfia s | Suered &

o

Installed capacity of main products/services

Not Available

=

Quantity and value of main products/
services sold in last financial year

Rs. 16,94,597 /- (F.Y 2021-22)
Quantity : Not Available
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Number of employees/ workmen

1. Sh. Des Raj Kamboj
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Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant dates
for subsequent events of the process are
available at:

Um House , Plot No. 35P, Sector -44,
Gurgaon- 122002 , Haryana And.

The required details can be sought by
email at : irpumgreen@gmail.com by
submitting the confidential undertaking.

=)

| @ 1 R R < A @ ot | gu Ered, wile TR 35W, qaeX —44,
eres v fa=o (erggfell & we), |TSTME— 122002, ERATT T4 S e
SFERI B [, i B a1 H wesi | $HeT: ippumgreen@gmail.com TR MR
@ e iRt Rl R St & | ST TG RE A O W |

=)

| N Sl W e arr Wik o | sereaes faaRor S
SRT 25(2)(TF) & TEd Tel SUeRT & | irpumgreen@gmail.com TR HT O G §

©

Eligibility for resolution applicants under | The required details can be sought by
section 25(2)(h) of the Code is available at: | email at:  irpumgreen@gmail.com
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Last date for receipt of expression of interest | 09.07.2023
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.|Date of issue of provisional list of 14.07.2023
prospective resolution applicants

BEGEC R e TEH [19/07/2023
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Last date for submission of objections to | 19.07.2023
provisional list
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13.|Process email id to submit EOI irpumgreen@gmail.com

Date : 24:06.2023

Place: Rudrapur Rajiv Bhatnagar, Resolution Professional

In the matter of M/s UM Green Lighting Private Limited
Regn. No. IBBI/IPA-001/IP-P00075/2017-18/10160
C-51,First Floor, Corporation Bank Building,

Awas Vikas , Nainital Road, Rudrapur- Uttarakhand-263153

Email Registered with IBBI : carajivbhatnagar@gmail.com

Important Note : 1- The period of 180 days including an extension has been
compeleted 10.04.2023 and an application for the exclusion of time from 13.12.2021 to
10.01.2023 is pending for adjudication by Hon'ble NCLT, Dehi and next date of hearing
in the said application is 05.07.2023. and the instant Form G and submission of
Resolution Plan is subject to the outcome of the said pending application. 2- That
First form G is publised on 21.03.2023 and against the said Form G COC has recieved
the Resolution Plan but COC has rejected the said resolution plan. 3-The turnover of
the company has Rs. 86.21 Crores and Rs. 14.03 crores as on 31.03.2020 & 31.03.2021.
4- The company has secured major of the Government contracts by Uttar Pradesh
Renewable New Energy Development agency ("UPNEDA") as the successful bidder
for Home Lighting and Street Lighting System.of solar renewable energy products.
5- The company has worked major of the states of India for Home Lighting and Street
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Lighting System.of solar renewable energy products.

RAJIV

Digitally signed by

BHATNAGA RAJIV BHATNAGAR
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Date: 2023.06.24
11:17:51 +05'30'
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